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Title : Need to include Gauvari caste in the list of Scheduled Tribes.
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“The Joint Committee on the Scheduled Castes and Scheduled Tribes Orders
(Amendment) Bill 1967 had examined the case of this community. The
Committee recommended the inclusion of Gowari community as a Scheduled
Tribe in the districts of Amravati, Bhandara, Buldhana, Chanda, Nagpur,
Wardha and Yavatmal of Maharashtra State. This recommendation of the
Joint Committee will be taken into consideration when the Government of

India would decide to undertake a legislation for the comprehensive revision
of the lists of Scheduled Castes and Scheduled Tribes.”
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